FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF PARAMOUNT COACHING
CENTRE PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor PARAMOUNT COACHING CENTRE
PRIVATE LIMITED
2. Date of incorporation of corporate debtor 8" December. 2009
3. | Authority under which corporate debtor is | ROC-Delhi
incorporated / registered
4, Corporate Identity No. / Limited Liability | CIN: U80903DL2009PTC196739
Identification No. of corporate debtor
5. Address of the registered office and principal | Registered office: B-9, 1st Floor, Commercial
office (if any) of corporate debtor Complex, Dr Mukherjee Nagar, North West,
Delhi, 110009
Earlier at: B-14, 3rd Floor, Commercial
Complex, Near Batra Cinema, Mukherjee
Nagar, Delhi-110009
6. Insolvency commencement date in respect of | 19" December, 2023
corporate debtor
7. Estimated date of closure of insolvency | 16™ June, 2024 (180" day from the date of
resolution process Commencement of Insolvency Resolution
Process)
8. Name and registration number of the insolvency | Name: Santanu Kumar Samanta
professional acting as interim resolution
professional Regd. No.: IBBI/IPA-001/1P-P-02324/2020-
2021/13511
9. | Address and e-mail of the interim resolution | Address: C-170 Golf View Apartments, Saket
professional, as registered with the Board South, National Capital Territory of Delhi-
110017
Email: - santanukumar@yahoo.com
10. | Address and e-mail to be wused for | Immaculate Resolution Professionals Private
correspondence with the interim resolution | Limited, Unit No. 112, First Floor, Tower-A,
professional Spazedge Commercial Complex, Sector-47,
Sohna Road, Gurgaon-122018
Email Id: ibc.paramountcoaching@gmail.com
11. | Last date for submission of claims 2" January, 2024
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and (&) Web link: -

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/home/downloads
(b) NA



mailto:santanukumar@yahoo.com
mailto:ibc.paramountcoaching@gmail.com

Notice is hereby given that the National Company Law Tribunal, Bench-111, New Delhi has ordered the
commencement of a corporate insolvency resolution process of the PARAMOUNT COACHING
CENTRE PRIVATE LIMITED on 19" December, 2023.

The creditors of PARAMOUNT COACHING CENTRE PRIVATE LIMITED, are hereby called
upon to submit their claims with proof on or before 2" January, 2024 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Santanu Kumar Samanta

Interim Resolution Professional

For Paramount Coaching Centre Private Limited
Reg. No.: IBBI/IPA-001/1P-P-02324/2020-2021/13511
AFA Valid upto: 14.02.2024

Place: Delhi
Date: 21" December, 2023



FORM A
PUBLIC ANNOUNCEMENT

| Under Regulation & of the Insolvency and Bankruplcy Board of India
(Insolvency Resolution Pracess for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
PARAMOUNT COACHING CENTRE PRIVATE LIMITED

RELEVANT PARTICULARS

2. !_-all. ol incorparation of Corparate Deblor

3, [Autharify under which Corparate Dedlor is
|rmr'1mate" reqistered

PARAMOUNT COACHING CENTRE PRIVATE LIMITED
&th Decembes, 2008

Regisirar of Companéss, Delhi

4, |Corparate Identity No. ! Limied Liability
(Identification Mo, of Comporate Debior

Uala0InL AR TCI9E7 30

5, [Address of the regisierad office and
principal office (if any) of Carporata Dabsar

i, | Insclvency commencernenl dale n
respect of Corporale Dedlor

| Regd. office: B-B, 15l Flooe, Commercial Complex,
| Or. Mukherjze Magar, Morth 'Wesl, Dalké-110002
Earller at: B-14, 3rd Floor, Commercial Complex
MNear Batra Cinema, kukheres Nagar, Delfi-1100039

18th December, 2033

7. |Estimated date of closure of insalvency
_resalulion process

16th June, 2024 (1E0th day from the date of
Commencement of Inzok vancy Resoition Process)

B, [Mame and Registration rumber of the
nsalvancy praleszicnal acting as Inbarm
Resalution Frofessonal

Santanu Kumar Samanta
Reg. No.: IBBIIPA-DOTIP-P-02324/ 20 20- 202111351
AFA valld upto: 14 02, 2024

g, | Address & email of the interim resoitian
profassional, a5 registarad wilh lhe board

G170 Goif View Aparments, Saket, New Delhi-110017
Email; santanubuman@vahoo.com

1l Address and a-mail lo be used for
corraspandance with the Interim
Resciutian Professicnal

Immaculate Resalution Professionals Private Limited
Linit Mo 112, First Floor, Towar-A, Sparedpe Commercial
Campiex, Seclor-47, Sohna Road, Gurgaan-1220148
Emall ibc mramunlmacnmg@gmml com
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16 POLITICS

ED summons sent ‘purely as
propaganda’, says Kejriwal

DELHI CHIEF MINISTER
Arvind Kejriwal hit out at the
Enforcement Directorate (ED)
for issuing the second
summons to him in the Delhi
excise policy case, saying that
it was “not based upon any
objective or rational yardstick
but purely as a propaganda”.
Though he had been sum-
moned for questioning on
December 21, the AAP con-
venor proceeded on a 10-day
Vipassana session in Punjab,

schedule. This is the second
time the Enforcement Direc-
torate has issued summons to
Kejriwal in the case.

The first summons had
been issued on November 2.

Kejriwal said that the
agency issued the second
summons without respond-
ing to the letter he wrote to
them on November 2.The pre-
vious letter had called the
summons a “fishing and rov-
ing” exercise and “politically
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FINANCIAL EXPRESS

3 MORE CONGRESS MPs SUSPENDED, TOTAL 146

Parliament clears Bill on
appointment of CEC, ECs

EXPRESS NEWS SERVICE
New Delhi, December 21

THE LOK SABHA was
adjourned sine die on Thurs-
day, a day ahead of the sched-
uled end of the Winter Session

.
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PUNJAB & SIND BANK

OF INDIA UNDER TARING)
OFFICE : FARIDKOT

PREMISES REQUIRED ON LEASE (SHIFTING FROM PRESENT PREMISES)
Bank invites offers, under two bid system (offline), for premiese
measuring in carpet area on Ground floor, on lease basis for a

LA GOVT

LONAL

motivated”.

—ENS

that sawasecuritybreach, sus-
, pension of an unprecedented
146 MPs that left the Opposi-
tion benches almost empty,
and expulsion of TMC leader
Mahua Moitra in the “bribe-
for-query” case.
In his concluding remarks
ahead of the adjournment,
Speaker Om Birla said 18 Bills

were passed this session.

minimum period of 15 years for Branch at:
} welled vpan 1o Name of Branch/office District Carpet area (in sq. ft)
Sarawan (S0510) Faridkot 1000-1100

Theseinclude the key crim-
inal law Bills-Bharatiya Nyaya

hawLdep Capnara.Bank

A

Last date of submission of application is 12.01.2024 For further
details visit our website www.punjabandsindbank.co.in.

Zonal Manager

E-Auction Notice

FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002 READ WITH PROVISO TO RULE 8(6) OF THE SECURITY
INTEREST (ENFORCEMENT) RULES, 2002
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable Property
mortgaged/charged to the Secured Creditor, the Constructive/ Symbolic/Physical Possession of which has been taken by the Authorised Officer
of Canara Bank, Secured Creditor, will be sold on “As is where is”, As is what is”, and “whatever there is” for the recovery of dues to the Bank.
As per Demand Notice under Section 13(2) & further interest thereon, charges and costs due to the Canara Bank, as detailsed in the table below:

(Second) Sanhita, 2023;
Bharatiya Nagarik Suraksha
(Second) Sanhita, 2023; and
Bharatiya Sakshya (Second)
Bill,2023,toreplace the Indian
Penal Code (IPC), 1860; The
Code of Criminal Procedure,
1973 (originally enacted in
1898); and the Indian Evi-
dence Act, 1872 respectively —
which were passed by voice

vote on Wednesday.

On Thursday, Parliament
also cleared a Billwhich seeks to
establish a mechanism to
appoint the Chief Election Com-
missioner (CEC) and Election
Commissioners (ECs) with law
minister Arjun Ram Meghwal
assertingthatit'sinlinewiththe
Supreme Court's directions.

The Lok Sabha passed the
Chief Election Commissioner
and Other Election Commis-
sioners (Appointment, Condi-
tions of Service and Term of
Office) Bill, 2023 by a voice
vote after a brief discussion.

The Rajya Sabha had cleared it
on December 12.

Responding to the debate,
Meghwal said the 1991 Act on
the service conditions of the
CEC and ECs was a half-baked
attempt that left out the key
aspectof appointmentsand the
present Bill covers such areas.

He also rejected sugges-
tions that the proposed law
was against the directions of
the SC, which had asked the
government to put in place a
lawontheappointments of the
CECand ECs.

He noted that the top court
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Union Bank

(A Govt. of India Undertaking)

To,
Nagar, Lucknow, Uttar Pradesh- 226012

Nagar, Lucknow, Uttar Pradesh- 226012
Dear Sir

F-268, South: Plot Number F- 300,

ours faithfull
Date: 22.12.2023, Place: Lucknow

des 3iTos 2

Bank of India

BOI

Union Bank of India, Alambagh Branch,
Address-22-C, Singar Nagar, Alam bagh, Lucknow, Uttar Pradesh

1. Mr. Ajay Kumar Yadav S/o Mr. Ram Sewak Yadav, Address: New Gadaura, Bijnour, Tehsil- Sarojini

Z. Mr. Rajesh Kumar Yadav S/o Mr. Ram Sewak Yadav, Address: New Gadaura, Bijnour, Tehsil- Sarojini

MNotice dated 056.12.2023 issued to you ws 13{2) of The Secuntisation & Reconstructon of Financial Assets &
Enforcemant of Secunty Intarast Act, 2002 by Alambagh Branch, tha Authonsad Officer, was sent to you calling
upon to repay the dues in your loan account's with us at your last known address could not ba served, Therefora
the contents of the said damand notice are baing pubdisned in this newspaper,
The cradil facilitiesAoan faclities availad by you hava been classified as NFAon 29.07.2022.

You have executed loan documents while availing the facilities and created secunty interest in favour of the
Bank. The details the credit Facilities and secured assets are as under
Cradit facilites avaled with culstanding amount as on 30,11.2023 total cutstanding amount Re.10,62,702.87
(Rupees Ten Lakhs Sixty Two Thousand Seven Hundred Two & Paise Eighty Saven Only)together with
contractual rate of interest from 01.12.2023.

Equitable Morgage of Land And Building Flol Number F-288, Transport Nagar, Phase- |, Ward- Hind Nagar
Lucknow, Uttar Pradash, Leasehold Rights of Property Owned By: Mr. Ajay Kumar Yadav S/o Mr. Ram
Sewak Yadav & Mr. Rajesh Kumar Yadav S/o Mr. Ram Sewak Yadav, Admeasuring- 140.00 Sq Mtr,
Boundaries: East: 12,00 Mir Wwide Road, West: Flol Number F- 278 & Plot Numbar F-280, North: Plot Numbear

Therafora, you, Number 1 & 2 as borrower in terms of the aforesaid notice have baen called upon 1o pay tha
aforesad sum of Rs.10,62,702.87 (Rupees Ten Lakhs Sixty Two Thousand Seven Hundred Two & Paise
Eighty Seven Only) together with future interest and charges thereon within 60 days from tha date of this
publication. That on your fallure o comply therawilh we, (ne sacurad creditor, shall be entitled 1o exercse all or
any of the rights under Section 13(4) of the Securitization and Reconstruction of Financial Assets & Enforcement
of Security Interast Act 2002 In terms of Section 13(13) of the Act you shall not transfer the secured assels
aforesaid from the date of receipt of the nobice withoul Bank&#38:s prior consent. Pleasa take note of the
E{mms.mnz—: of sub-saction (8) of Saction 13 of theAct, inrespect of fime avaiable, to redeam the securead assals

of India

Authorized Officer, Union Bank of India

Zonal Office, Plot No.H-2, Taj Nagri
Phase Il, Fatehabad Road, Agra

E = Auction Sale Notice for Sale of Immovable Asset/s under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (read with proviso to Rule 8(6) of the
Security Interest (Enforcement) Rules, 2002). to be held on 25.01.2024 from 11:00 AM to 05:00 PM.
Motice is hereby given to the public in general and in particuiar to the Borrower (s) and Guarantor(s) that the below mentionad immovabla
property/ Secured assets are morgagad/charged o the Secured Creditor (Bank of India) Whereas under section 13{2) of securifization and
reconstruction of financial asseis and Enforcement of secunity Interest Act, 2002, the Authonzed Officers have issued demand nofice for
recovery of sums from the barrower! quarantor’ mortgagors! (herain referred 1o as bormowers) as per details given below agains! each
borrower, Further, in exercise of power containad in Securiisation and reconstruction of financial assats and enforcement of security interast,
2002, the authorized officers has taken physical’ symbolic possession of the under mentioned secured assets. Whereas sale of secunad

assets is to be made through Public &- auction of recowvery for secured debis due to Bank of India from the Bomowers as mention below-

Earnest Money Deposit (EMD) shall be paid online through i.e. NEFT/Transfer
(After generation of Challan from (hitps://'www.mstcecommerce.com) in bidders Global EMD Wallet

E-Auction
25.01.2024

S. Name of Borrower/
N. Guarantor & Add.

District Agra, Branch: Agra Main, Contact Mob.: 8878538144

{, | Borrower- Mr. Bhoodev Prasad Sio Mr. Shanti
Babu, Add.- EWS Housze Mo. 69, Sector — 11, Pt
Deendayal Upadhayay Puram, Sikandra Yojna,
Agra, Guarantor- Mr. Ashok Kumar Sharma Sio
Mr Chandan Singh Sharma, Add.- House No- 6AS

148, Awas Vikas Colony, Sikandra, Agra

Oz Amount: Re, 792 31.06 + UCI
& other expenses Less Recovery if any

Description of Secured Assets

Froperty at EWS Bhawan No-69,5ector-11, Pandeet Deendayal Upadhaya
Puram, Sikandra Yojna, Agra, District - Agra, Araa- 25.05 5q Mtr., Property in
the name of Mr, Bhoodev Prasad, Bounded as: Eastl- Bhawan No- 138, West-
& mir Wide Foad, Morth- Bhawan Mo, 68, South- Bhawan Mo- 70

Reserve Price: 12,70,000/- ll EMD: 1,27,000)-

2 |Borrower- Mrs. Mamta Alias Mamta Sharma, Add.-
11/4EH/QT Magla Chand, A Block, Trans Yamuna
Colony, Agra, Guarantor- 1. Mrs. Vimla Devi Wio Mr.
Rahul Parasar, Add.- H. No. 201, 100 Fita Road,
Ambika Bihar Kuberpur Agra, 2. Mr. Rahul Parasar
Sio Mr. Mahesh Parasar, Add.- 11/32 C, Sita Nagar,

Purani &badi, Etmadpur, &gra

Ofs Amount: Rs. 18,46,030.27 + UCI
& other expenses Less Recovery if any

of Others, South- Road 20'-0 ft. wide

EQM of proparty NO- Plot No- 14, part of old khasra No, 4202 & New No,
1596-K Shriram Colony, Sudamapuri, ,
Agra, Area- 59.45 5q Mir., Property in the name of Mrs. Mamta Alias Mamia
Sharma, Bounded as: East- Property No- 15, West- Road, North- Road & Land

Reserve Price: 16,85,000/- @ EMD: 1,69,000/-

Mauja Naraich, Tehsil Etmadpur, Disti-

1. | Borrower- Mr. Pawan Kumar Chaouan Slo Yatindra
Chaouhan & Mrs, Sunita Devi W/o Pawan Kumar,
Add. of both- Z237= D Block= A, Chandan Nagar,

Marakch, Agra

Ols Amount: Rs, 9,56,107.03 + UCI
& other expenses Less Recovery if any

Property at House Mo- 237, [ Block A, Khasra No-2158, Chandra Nagar,
Mauja Naraich District — Agra, Area- 5016 5q Mir., Properly in the nama of
Mrs. Sunita Devi, Bounded as: East- Plot No- 237 C, West- Land of Samiti,
Morth- 25" Wide Road, Scuth- Land of Samiti

Reserve Price: 10,53,000/- @ EMD: 1,05,000/- Symbolic

4 | Borrower- Mr. Ramjeet singh Sio Alar Singh & Mrs.
Vimlesh Devi Wfo Ramjeet Singh, Add. of both-
Behind Amar uvjala, 4047 SM18, Maharshi Puram
Caolony, Sikandra, Agra, Guarantor- Mr. Gajendra
Singh Chahar S/o Rajendra Singh Chahar, Add.- H.

Mo-5336, Awadhpuri, Bodla, Agra

Ols Amount: Rs. §,29,727.07 + UCI
& other expenses Less Recovery if any

Others

EGM of residential property situated at Crop Mo- 400A8N18 Khasra No-416
Maharshipuram Colony Hariparwat Ward, Kakretha Distl- Agra, Area- 164.2
Sq Mtr., Property in the name of Mrs. Vimlesh Devi, Bounded as: East- Road
26 ft, Wesi- Property of Others, Morth- Property of Others, South- Properiy of

Reserve Price: 53,78,000/- W EMD: 5,38,000/- m

6. |Borrower- Mr. Satyavan Singh Sio Sovaran Singh,
Add.- 4 - Goyal Colony, Jaleswar Road, Tedhi Bagiya,
Agra & Mrs. Ishwari Devi Wio Sovaran Singh, Add.-

Nagla Karad, Tedhi Bagiya, Agra

Ofs Amount: Rs. 14,93 527.71 + UCI
& other expenses Less Recovery if any

Property at Piot No-4, Corporation Mo- 1100528/, Khasra No-928, Goyal
Colony, Sarai Hajjam, mauja- Maraich, Tehsil- Etmadpur, Agra, Area- 133.76
Sq Mtr., Property in the name of Mrs. Ishwari Devi, Bounded as: East- Rasta
10" Wide, Wesi- Plot of Others, North- Plot of Others, South- Plot of Others

Reserve Price: 18,71,000/- l§f EMD: 1,87,000/-

2. Existing EMT of Poultry Farm Property measuring an area of 1660.00 sqm Land located at part of Khsara No. 326,
Mauza Khaloa, Tehsil Sadar, Dist Agra in the name of Shri Shiv Kumar S/O Shri Shaitan Singh. Bounded As: EAST-
Land of Ranveer Singh, WEST- Land of Viri Singh, NORTH- Land of Vijay Singh, SOUTH- Chak Road 12’ wide

o Name & Address of Borrower Total Liabilities Description of Properties gWﬂCé‘
o, & Guarantors ssion
1ieT N dger, Lanadra bd Vi e T \ y Agra (Fn. NC DOYOUTO /7 e=IMmd O CD gcanarabad .com,
EMD Amount AIC No 239272434 IFSC Code CNRB0007315
- M/s Imiratek Glasses (india) Prop: Akash| Rs, 737123162 All the Part & Parcel of Land & Building Un One Kital - © Rs. 53.26
Kumar, Add:- Radhika Enclave, Vill & Po-| as per demand | Awasiya Plot Situated At Mauza Hariparpur, Distt-| g (Lakhs)
Kahamini, DIstt-Mathura (281501),.2.3 m t| notice dated- | Etawah Measuring 234.20 Sqm, owned By Shri -g
Rekha Devi (Gaurantor) W/o Shri Ramesh| 06.12.2019 plus| 5\ o k\;mar, Bounded as: East:Farukhabad Road > Rs. 5.32
Chandra Khidarpur Chowkey, Pharaijee| interest plus _ ¢ . . IN7) (Lakhs)
Kishani, Mainpuri (UP) 206303, 3.Shri Akash other charges West: LancI of Donor Asit Yadav & Usha Devi, North:
Kumar S/o Shri Asit Kumar Yadav, R/o: Near less Recovery, | Plot Man Singh, South: Plot Mamata Gupta
Zee School, Udaipura Farukhhabad Road, ifany.
Etawah (UP) 206253

2.|M/s Jaswant Ice & Cold Storage Pvt Ltd Rs. 1. UREM ot Cold Storage and Building of M/S Master O 417,62
Through Partners Rakesh Kumar And Manoj| 33457 376.89 Jaswant Ice & Cold Storage (Pvt.) Ltd owned by SH, % '
Chaudhary Address- Arya Samaj Road, Bada| as per demand | RAKESH KUMAR & SH. MANOJ CHAUDHARY § Lakhs
Chauraha,sadabad Road, Mursan Hathras,| notice dated- |S/O SH.JASWANT SINGH. Property is located af & 4176
Rakesh Kumar (also Being Legal Heir Of Late| 01.02.2019 plus| Khata no. 249A) Khasra no. 229, 230, 231, 232/1, 232/2, U>J‘ Lakhs
Jaswant Singh), Sh. Manoj Choudhary (also| interest plus |233,234(A),234 (B), 238mi & 227 at near Gowt
Being Legal Heir Of Late Jaswant Singh), both| other charges | Hospital Mussam Sadabad Road, Hathras. Bounded
Address- Hno 58 Station Road Near Pnb| ess Recovery, | o. ‘roct Brick Kiin Pits Kishan Seth, West- Private
Tundla Firozabad Firozabad 283204 it any. Rasta Thereafter Property Portion Of Manoj Kumar,

North -Property Of Kishan Seth, South -Govt Hospital.
2. Residential building property in name of SH. JASWANT SINGH situated at Khata no. 235 & 238/2 Sadabad Mussam 4452 Takhs
Road Hathras. Bounded as: East-Private Rasta Thereafter Property Master Jaswant Ice And Cold Storage Pvt Ltd, 445 Lakhs
West- Property Of Rakesh Kumar, North -property Of Rakesh Kumar, South -Property Of Udaiveer Singh.

3.11) M/s Shri Vijay Garg S/O Late Roshan Lal, Rs. Land and building Property situated at part of Khasra no o0 Rs. 8629000/-
2) Shri Deepak Garg S/O Late Roshan Lal, | 199 67.907.19 602, at present 545, 546, Mauza Kheragarh, Untgiri ?') '

3) Smt Vinodini Garg W/O Late Roshan Lal, as on Road, Tehsil —Khairagarh & Distt. — Agra. The| @ ["ps 862900/
all Rlo Untgir Road, Kheragarh, Agra-283121, | 19.12.2023 plus|admeasuring area is 953.00 Sqr Mtr. Bounded as:| &
4) Smt Anju Bansal W/O Shri Rajkumar | interest plus |East: Plot Of Laxman Das, West: House of Pawan ”>,‘
Bansal Sabji Mandi, Sadabad, Hathras-| othercharges | Kumar, North: Vankhandi Ashram, South: Road.
281306, 5) Smt Bimlesh W/O Shri Pawan Iess_Recovery,

Kumar R/o Mangal Gumar Colony, Badi if any.

Dholpur, Rajasthan-328021, 6) Smt Hemlata

W/O Shri Madan Murari Singal, R/o Purana

Bazar, Badi Dholpur, Rajasthan-328021, 7)

Smt Mamta W/O Shri Praveen Kumar Singal,

R/o Purana Bazar, Badi Dholpur, Rajasthan-

328021, 8) Smt Meena Devi W/O Shri Yogehs

Kumar, R/o Govind Nagar, Behind Janam

Bhumi, Mathura-281004.

4. Borrower(s): M/s Rajkumari Cold Rs. 1. Residential Building at House no no 94-A(Part) Radha o | Rs.5900000/-
Storage Pvt Ltd, R/o Village Nagla 26509.597 55| Nagar Colony Sikandra Agra standing in the name of| .= '

Dhamali, post-Saimra Khandoli,Tehsil | ~>r°7r°27->’| Smt Baby Guatam and Sh Ajay Kumar Gautam| © | Rs.590000/-
Etmadpur, Agra- 282006, Through its plus interest measuring 209.02 sq mtr. Bounded as: East: 30 feet -g
Director 1. Shri Shivraj Slngh, Rlo 11 D/41, and other Chafgeuq wide road, West:- Plot No 97, North:- Plot no 93, South:- 4
Sati Nagar, Naraich, Etmadulla, Agra- thereon | Plot No 95 7
282006, 2. Shri Amit kumar Chauhan, from 01.03.2017 7, Equitable Mortgage of triple storied building at khasra Rs. 5864000/~
R/o 18B/26A, Neeraj Nagar, Gailana Road, Iesslrecovery, no 309/7M at vandana Enclave, Viilage Khoda, Pargana : ]
Sikandra, Agra-282007, Gaurantor(s): 1. if any Loni Distt Gaziabad standing in the name of Smt Alka Rs. 586400/-

, ) - Gautam and Smt Vimlesh Gautam measuring 133.78
Shri Jagdish Gautam S/o Shri Tejveer Gautam, sq mtr. Bounded as: East: Land of others, West:- Land
R/o Vill & P.O Sarai Daud, Mathura 281001. of others, North:-15 feet wide road, South:- Land of
2. Shri Ajay Kumar Gautam S/o Shri Natthi others.
Mal, Rio Vil & P.O Poindapur, Aligarh - 3. Residential Building at Khasra no 309/10 Vandana Rs. 1468000/
202123. 3. Shri Anil Kumar Gautam S/o Shri Enclave Extn ,Secctor-57, Village Khoda, pargana Loni Rs. 146800/
Teejveer Gautam, R/o Vill & P.O Sarai Daud, Distt Gaziabad stapdlng in the name of Sh Jagdish )
Mathura — 281001, 4. Shri Shyam Bahadur Gautam S/o Sh Tejveer Gautam measuring 33.44 sq

L mtr.. Bounded as: East: Land of others, West:- 12 feet
Singh Chauhan S/o Shri Jahar Singh, 5. Shri wide road, North:-Property of others, South:- Land of
Gendpal Singh S/o Shri Tara Singh, Both R/o Shri anand gautam
Vill-Nagla Dhamali, Mauza Saimra, teh 4. Residential Building at Property no 50 and 19, Ram Rs. 8548000/-
Etmadpur, Agra- 282006, 6. Smt Maha Devi Nagar colony , Balaji Puram, Mauza Tartura Distt — %
W/o Shri Ramesh Chandra, R/o H.No 50, Mathura standing in the name Sh Ramesh Chandra Rs. 854800/
Ram Nagar Tantoora (NH-2 Highway), Slo Sh Sonarayan singh and Smt Maha Devi W/o Sh
Mathura -281121. 7. Smt Vimlesh Gautam Ramesh Chandra measuring 307.004 sq mtr. Bounded
W/o Shri Anil Kumar Gautam, R/o Vandana as: East: 20 feet wide road, West:- Plot No 19,
Enclave, Khoda Colony, Distt Gaziabad- North:-Plot No 49, South:- Rasta.
201307. 8. Smt Raj kumari W/o Shri Tejveer Prasad, R/o Vill & P.O Sarai Daud, Mathura - 281001. 9. Smt Baby Gautam
Wi/o Shri Pawan Kumar Gautam, R/o Vill & P.O Poindapur,, Aligarh -202123. 10. Smt Harish Kumari W/o Shri Hariom
Prasad, R/o Vill & P.O Sarai Daud, Mathura- 281001. 11. Smt Alka Gautam W/o Shri Jagdish Gautam, 12. Shri Ramesh
Chandra S/o Shri Narayan Singh, Both R/o Ram Nagar Tantoora (NH-2 Highway), Mathura-281121.13. Shri Mahavir
Prasad S/o Shri Brij Nandan, Vill-Naugaon, teh Sadabad,Distt-Hathras 281306. 14. Shri Cheda Lal S/o Shri Brij Nandan,
Vill-Naugaon, teh Sadabad, Distt-Hathras - 281306.15. Shri Amit Kumar Chauhan, R/o 18B/26A, Neeraj Nagar, Gailana
Road, Sikandra - 282007.16. Shri Shivraj Singh, R/o 11D/41, Sati Nagar, Naraich, PS Etmadulla, Agra -282006.
Last Date & Time for receipt tender document: 25.01.2024 up to 5.00 PM,
Date & Time of e-auction: 29.01.2024 from 11.30 AM to 12.30 PM
(With extension of 5 min. duration each till the conclusion of sale)

1./ M/S S S TRADING CO., Shri Shilu Sai S/O Rs. 1. Existing EMT of Open Plot Property measuring area | __ Rs. 11.95 Lakh
Shaitan Singh both R/O Vill — H NO. 28, | 205700404 |of 132.84 sqm located at Plot No. 33, part of Khsara | § |F- =22 H8KNS
Garhi Deori, Post Deori, Agra-282009, | s Per demand | No. 400, Mohalla Sumangalam Estate, Etora, Tehsil 0 'm
Smt Chandrakala Devi W/O Late Vijendra | Notice dated- | ang pist- AGRA in the name of Smt Chandrakala Ei o
Singh R/O Bagpur, Karkauli, Sadabad, O?n‘ii‘:fi Iﬂ's“s Devi W/O Late Viiendra Singh. Bounded As:EAST- | @

Hathras-281306, Shri Shiv Kumar S/O Shri other charges Plot No 34 & 35, WEST- Plot No 32, NORTH- Plot
Shaitan Singh R/o Vill Deori Garhi , Post less Recovery, No 48, SOUTH- Road 25 Feet wide
Deori, Agra-282009 if any.

6. | Borrower- Mrs. Rajni Verma Wio Mr. Sanjay Verma,
Co- Borrower- Mr. Sanjay Verma, Add. of both-
Charu Enclave Vill- Kaharai Samshabad Road Agra,

Guarantor- Mrs. Seama Verma

Ois Amount: Rs. 12.84,901.51 + UCI
& other expenses Less Recovery if any

istrict Agra, Branch: SME, Contact Mob.:

Reserve Price: 37,25,000/-

ECOM of residential Land and Building situated at Piot Mo- 86 & BY Charul
Enclave Vill- Kaharai Shamshabad road Agra, Area- 120.39 5q Mir., Property
in the name of Mrs. Rajni Verma wio Mr, Sanjay Verma, Bounded as: East- 25°
Ft wide Foad, West- Other Property, Morth- Other House, South- Other House

EMD: 3,73,000/-

Symbolic

had said in March thisyearthat
till the time a law is in place,a
three-member panel, headed
by the Prime Minister and
comprising the leader of the
opposition in Lok Sabha and
the ChiefJustice of India,would
select the CEC and ECs.The Bill
provides for a three-member
selection committee compris-
ing the PM, leader of the oppo-
sition and a cabinet minister.

Meghwal said the Bill is in
consonance with the SC rul-
ing and not against it. He said
the committee mentioned in
the judgment was a “stop-
gap”arrangement.

Till now, the CEC and ECs
were appointed by the Presi-
dent on the advice of the gov-
ernment, as there was no law
enacted for the purpose.

The Bill, first introduced in
Rajya Sabha on August 10, had
sought to downgrade the
salaries, perksand allowances of
the Election Commissioners,
aligning them with those of a
cabinet secretary.

(Inputs from PTI)

Pannun case:
Got consular
access to
Gupta thrice,
says MEA

Spokesperson forfor the
ministry of external affairs
Arindam Bagchi.

EXPRESS NEWS SERVICE
New Delhi, Decmeber 21

Rs. 18.49 Lakhs

Borrower- M/s 5.5 Sclantific, Prop.- Mr. Shaila-
ndra Singh Sfo Mr. Mahipal Singh, Add of bath- 7
Madhaw Kunj, Lawyars Colony, Agra

/s Amouni: RBs. 1,32,70,170- + UC]
& other expenses Less Recovery if any

Open Land in Gata Mo, 33771 & 340 {part) Mauza Madawali, Tundla, Distt,
Firozabad, Area- 2855 Sq Mir,, Property in the name of Mr. Shailendra Singh
Slo Mr. Mahipal Singh, Bounded as:; Easi- Other's land, West- Other's land,
Morth- Land of Guddy, South- 13 Ft. Wide Road

Reserve Price: 62,75,000/- @ EMD: 6,27,500/-

Symbolic

Rs. 1.85 Lakhs

1. All charges for conveyance, stamp duty/GST registration charges etc., as applicable shall be borne by the successful bidder only.
2. No interestwill be claimed on the bid/ subsequent amount.
3. Authorised Officer is entitled to cancel the bid at any stage without assigning any reason whatsoever

Last Date & Time for receipt tender document: 12.01.2024 up to 5.00 PM,
Date & Time of e-auction: 15.01.2024 from 11.30 AM to 12.30 PM
(With extension of 5 min. duration each till the conclusion of sale)

For details terms and conditions of the sale please refer the Canara Bank's website www.canarabank.com or may contact the related Branch
during office hours on any working day. Authorised Officer reserve the right to cancel the auction at any point of time.

Date: 22.12.2023

Authorized Officer, Canara Bank

financ". ep.‘ .in

Terms & Conditions : 1.Auction sale/ bidding would be only through "Online Bidding process on "AS IS WHERE 18" and "AS 18 WHAT 15
BASIS® through the Website/E-Auction Portal hitp:'www.mstcecommerce.comiauctionhome/baplindex jsp 2. Date & Time E-auction is
25.01.2024 (11AM to 5PM with Auto-Extentions of 10 minutes each). 3. The infended bidders who wanis 1o get registerad with the
website and the submit the EMD require assistance in creating loging 1D & Password, Uploading data, submitfing bid, fraining on
e-bidding process efc. May confact Mis MSTC Lid., at 033-22900964, 033-2287755T or mail-id: Ibaplop@msicecommerce.com &
ibapiin@mstcecommerce.com. 4. For any properly related query may contacl Officials of Zonal Office Mr Lavkesh Kapoor at B427150404
or Mr. Rajesh Kumar at 8340549135 Mr. Deepak Tripathi at 9654042305, 5. For detailed terms and conditions of the sale, please refer o
the link provided in hitps./iwww.bankofindia.co.in/Dynamic/Tender & hitpsJiwww.ibapi.in,

Mote: The Successiul bidders shall have o pay 25% of the sale price including EMD on the same day of the sale or not later than
next working day, as the case may be, and the balance amount of sale price shall be paid within 15 days of acceptance/

confirmation of sale communicated to them.

Dt.

22-12-2023 Place: Agra

Authorised Officer

STATUTORY 30 DAYS SALE NOTICE UNDER RULE &(6) & Rula 9{1) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002

New Delhi

INDIA WAS GRANTED con-
sular access on at least three
occasions to Nikhil Gupta,
detained ina Czech prisonand
accused by the US of plotting to
kill Khalistan separatist Gur-
patwant Singh Pannun at the
behest of an Indian official.

Confirming this Thursday,
Arindam Bagchi, spokesper-
son for the ministry of exter-
nal affairs (MEA), said, “An
Indian nationalis currentlyin
the custody of Czech authori-
ties pending a request for
extradition to the US.We have
received consular access, at
least I am aware of, on at least
three occasions. We are
extending necessary consular
assistance to the individual as
perrequirement.”

On the Indian-American
Congressmen making a state-
ment about the impact of the
alleged assassination plot on
bilateral ties, Bagchi said, “We
take seriously the inputs that
have been provided by the US
side,and a high-level inquiry
committee has been consti-
tuted to look into all relevant
aspects of the matter. This fac-
tor has also been noted by
these members of Congress,
and I don’t have any further
update on it. I certainly don’t
have any update on the com-
mittee or its timelines or its
findings as of right now.”

According to the ministry
of external affairs,a high-level
committee is probing the US
inputs.The constitution of the
committee, formed on
November 18, has not, how-
ever,been made public.

Bagchi declined to get
drawn into the jurisdiction
issue,and said that it would not
be appropriate to comment,
sinceitisa“subjudice”issue.

The US Department of Jus-
tice,inanindictmentfiledina
federal court in Manhattan,
claimed an Indian official was
working with an Indian citi-
zen, Nikhil Gupta, also known
as Nick, who was arrested by
Czech authorities on June 30
thisyearand hasbeen charged
with murder-for-hire and con-
spiracy to commit murder-
for-hire.

Earlier, UK daily Financial
Times, citing multiple
sources, reported that the US
“thwarted a conspiracy to
assassinate” Pannun on
American soil and “issued a
warning to India’s govern-
ment over concerns it was
involved in the plot”.
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. Registerad Office: 301-306, 3rd Floor, ABHLIEET -V,
. FLNCAre | opp. Mayors Bungalow, Law Garden Road, Mithakhaii,
¥ Small Financs Bank | Ahmedabad - 380008, Gujaral www.fincarebank.com

LOAN AGAINST GOLD - AUCTION NOTICE ON "AS IS WHERE 15" BASIS
The below mentioned borrower's have been issued notices to pay their
outstanding amounts towards the loan against gold facilities availed from
Fincare Small Finance Bank Ltd ("Bank"). Since the borrower/s has/have failed
to repay his/their dues, we are constrained to conduct an auction of pledged
gold items/articles on 28 December 2023 between 11:00 AM - 03:00 PM
(Time) at below mentioned branches according to the mode specified therein.
In case of deceased borrowers, all conditions will be applicable to legal heirs.
Please note that in the event of failure of the above auction, the bank reserves
its night to conduct another auction without prior intimation

E-Auction Branch Details (E-auction will be conducted by using Weblink
https://egold.auctiontiger.net/)
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AMRITSAR EMINENT MALL - 23660001384198 | BHATINDA - 236600007859243
2660000914690 23660000936699 23660001045095 | LUDHIANA CINEMA ROAD
- 23660000329271 2366000032937 | MOHALI BRANCH - 23660000538437 |

Note: The auction is subject to certan terms and conditions mentioned in the bid form,
which is made available before the commencement of auction.

-
Manager
Fincara Small Finance Bank
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